
NATIONAL COMPANY LAW TRIIJUNAL
MUMBAI BENCH

cP(cAA)-540(MBy2018

cottAN{ SHRI B.S.V. PRAKASH KUMAR
MEMBER (])

SHRI RAVIKUMAR DURAISAMY
MEMBER (T)

OltDhl{ SLllrET OF THE HEAIiINC OF MUMBAI BENCH OF THE NATIONAL
COMI'ANY LAW 'TRIBUNAL ON 23.08.2018

NAMI] OF TT{E PARTIIS: Discord l:rirn t'vt. Lkl.

Sl:.C'l lON: 230-232 of Conrpanies Act, 2013.

ol(DEt(

None present

In the interest of justice, list this matter on 04.10.2018

3Dt'
/.

RAVIKUMAR DUITAISAMY
Member (1'echnical)

B.S.V. PRAKASH KUMAR
Member (Judicial)
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